IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 05.12.2025
| INotified 7
Case No Courtjamount Reject
. Fee |[to be Status
| paid
1 |S K SAHOO [98458/2025[05.12.2025 [WP(C)/33546/2025 |10 | c |
2 |H TRIPATHY|98459/2025(05.12.2025 [WA/1275/2025 0 | c
3 |c. R. KAR |98509/2025(05.12.2025 |TRP(C)/414/2025 (10 | c |
BRAJA
4  |MOHAN 98519/2025(05.12.2025 |CRLMP/1568/2025 |10 c
SARANGI
P. K.
R 98533/202505.12.2025 |FAO/36/2021 10 c
P. K.
6 | g 98534/202505.12.2025 |[FAO/37/2021 10 c
5. C.
T Lmkar 98535/202505.12.2025  [WP(C)/1977/2017 |10 c
g [SRNCRAM lo8546/202505.12.2025  |CRLMC/4862/2025 |10 c
9 |S MOHARANA |98548/2025(05.12.2025 WP (C)/24936/2022 |10 | c |
BASUDEV
10 |osy 98549/202505.12.2025  [WP(C)/34013/2025 |10 c
11 |S N SHARMA |98552/2025(05.12.2025 |WP(C)/20241/2020 [10 | c |
A B
12 | oriox |98554/2025(05.12.2025  |ABLAPL/7096/2023 |7 U
13 |J LENKA  [98555/2025(05.12.2025 |RSA/113/2022 0 | R
Xerox fee
14 |D NAYAK  |98559/2025(05.12.2025 [WP(C)/12001/2023 |10 Rs144.00/- U
, Ready
fee =3*144
15 |P. MISHRA |98560/2025|05.12.2025 |WP(C)/33949/2025 |10 | c |
16 |M NAYAK  |98561/2025(05.12.2025 |ELPET/12/2024 0 | S
R. K.
17 | avax 98563/2025(05.12.2025 WP (C)/33949/2025 |10 C
P K
18 | opanpy |08564/2025(05.12.2025  |CRLMP/1299/2025 |7 U
19 |S MOHARANA 98565/2025(05.12.2025 WP (C)/25098/2022 |10 | c |
B K
20 |onnrana |98567/2025/05.12.2025  WP(C)/33677/2025 |7 U
21 |N K ROUT |98568/2025(05.12.2025 |[WP(C)/29397/2025 |7 | oo
22 |S MOHARANA 98569/2025(05.12.2025 WP (C)/24932/2022 |10 | c |




23 |P K JENA |98570/2025(05.12.2025 |CMP/1443/2025 |7 | u |
M R
24 |oupray  |98571/2025/05.12.2025 |WP(C)/3847/2023 |10 C
SANJAY
25 | unm sagy 98575/202505.12.2025  WP(C)/31780/2025 |10 C
26 |A MOHANTY [98576/2025(05.12.2025 |[WP(C)/29711/2025 |10 | c |
27 |S MOHARANA 98578/2025(05.12.2025 WP (C)/25099/2022 |10 | c
28 |B MISHRA |98580/2025(05.12.2025 |WP(C)/32884/2025 |10 | c |
29 |P K SAHOO |98585/2025(05.12.2025 |WP(C)/28486/2025 |10 | c |
30 |J R KAR  |98587/2025/05.12.2025 |CONTC/5648/2025 |10 | c |
31 |J R KAR  |98590/2025/05.12.2025 |CONTC/5611/2025 |10 | c |
‘32 ﬁOHAPATRA ‘98591/2025‘05.12.2025 CONTC/5542/2025 ‘10 ‘ ‘c ‘
33 |S R SETHI |98595/2025[05.12.2025 |CONTC/5382/2025 (10 | c
34 |s DasH 198611/2025/05.12.2025 |WP(C)/33448/2025 |10 | c
M. K.
35 |iapuay |98615/2025(05.12.2025 |WP(C)/571/2025 |10 C
36 |KSHITISH |98635/2025(05.12.2025 |BLAPL/9676/2025 |10 | c |
37 Nromangy o |98642/2025(05.12.2025 WP (C)/31503/2025 |10 U
38 onanmy o |98644/2025(05.12.2025  CMP/1883/2025 7 U
39 Nonanpy o |98645/2025(05.12.2025 WP (C)/31523/2025 |10 U
10 |omanry o |98646/2025/05.12.2025 WP (C)/31533/2025 |10 U
P K
41 | oog |98649/2025(05.12.2025 WP (C)/19711/2023 |7 U
42 |6 N DAS  [98651/2025(05.12.2025 |CMAPL/297/2021 |7 | CE
43 |B N PANDA [98652/2025[05.12.2025 |CONTC/727/2023 (10 | o
44 [B N PANDA [98654/2025(05.12.2025 |[WP(C)/14021/2022 (10 | CE
45 |K SAHOO  [98655/2025(05.12.2025 |SA/243/1990 0 | S
|46 |A SUNDARAY |98656/2025(05.12.2025 |[WP(C)/62/2018 0| u |
147 |A SUNDARAY 98658/2025/05.12.2025 |ITA/128/2011 10 | R
48 |R K NAYAK |98659/2025/05.12.2025 |FA0/119/2020 10 | v
49 |P K PAL  |98662/2025|05.12.2025 |ABLAPL/13595/2025 |7 | v
G
50 | asinen |98664/2025(05.12.2025 |RSA/552/2025 7 U
G
51 | vasincy |98665/2025/05.12.2025 |CRLMC/2486/2025 |7 U
52 |P K JENA |98666/2025|05.12.2025 |CMAPL/283/2025 |7 | o
53 |S MOHARANA 98667/2025(05.12.2025 |[WA/3043/2024 7 | v
54 |S MOHARANA 98668/2025(05.12.2025 |[WA/3042/2024 |7 | U
55 |S MOHARANA 98669/2025(05.12.2025 |WA/3018/2024 0 | R
56 |S MOHARANA 98670/2025/05.12.2025 |WA/3045/2024 |7 | v
57 |P K NAYAK |98671/2025(05.12.2025 |[WP(C)/21223/2025 |7 | R
58 |U C DORA |98674/2025(05.12.2025 |ABLAPL/10844/2025 |7 | R




59 |AK ROUT  |98675/2025(05.12.2025 |BLAPL/11578/2025 |10 | c |
60 |R PRADHAN [98676/2025(05.12.2025 |ABLAPL/12990/2025 |7 | R
‘61 ‘gAYASINGH 98677/2025‘05.12.2025 WP (C) /34654/2025 ‘7 ‘ U ‘
62 |A SUNDARAY|98678/2025(05.12.2025 |CRLMC/2587/2024 |7 | v
63 |A SUNDARAY|98679/2025(05.12.2025 |CRLMC/2587/2024 |7 | v
|64 |A SUNDARAY |98685/2025(05.12.2025 |CRLMC/2585/2024 |10 | R
65 |A SUNDARAY|98687/2025(05.12.2025 |CRLMC/2585/2024 |7 | v
66 |KSHITISH |98688/2025(05.12.2025 |BLAPL/10662/2025 |10 | c |
67 |S K SAMAL |98689/2025(05.12.2025 |[WP(C)/33869/2025 |7 | v
68 |S K SAMAL |98690/2025(05.12.2025 |CRLMC/3655/2025 |7 | v
69 |S SAHOO  [98693/2025(05.12.2025 |ABLAPL/12933/2024 7 | v
70 |S SAHOO  [98694/2025(05.12.2025 |CRLMC/256/2025 |7 | R
‘71 A ‘98695/2025‘05.12.2025 BLAPL/9264/2025 ’7 ‘ ‘U ‘
72 |A K NAYAK [98698/2025(05.12.2025 |WP(C)/28472/2025 |7 | CE
73 |n K NAYAK [98700/2025[05.12.2025 [WP(C)/28470/2025 |7 | v
74 |P K SAHU [98702/2025(05.12.2025 |WP(C)/13970/2025 |7 | R
‘75 A ApATIY ‘98704/2025‘05.12.2025 CRLMP/1281/2025 ’7 ‘ ‘U ‘
76 |A Das 198705/2025(05.12.2025 |CRLREV/211/2016 |10 | c |
77 |S.SWAIN  [98707/2025(05.12.2025 |FAO/362/2024 0 | c |
78 |D.P.DASH [98709/2025(05.12.2025 |FAO/447/2025 10| c |
79 |A DAsS 198710/2025|05.12.2025 |CRLREV/414/2016 |10 | | |
180 |S.MOHARANA [98711/2025(05.12.2025 |CMP/918/2025 10 | c |
81 |T.K.NAYAK |98712/2025|05.12.2025 |CRLMC/1630/2025 |10 | c |
82 |M.S.HASAN |98714/2025|05.12.2025 |CRLMC/4561/2025 |10 | c |
83 |o it KMARI9g915/2005 |05.12.2025  [we(c)/18846/2022 |10 c

ga oo nNONR  |98718/2025 (05.12.2025  we(C)/23184/2023 |10 c

85 |[B B ROUT [98719/2025(05.12.2025 |[WP(C)/17973/2021 |10 | c |
86 |B B ROUT |98720/2025(05.12.2025 |WP(C)/17973/2021 [10 | c |
87 |B B ROUT |98721/2025(05.12.2025 |WP(C)/17973/2021 |10 | c |
‘88 ERESAHEN ‘98722/2025‘05.12.2025 WP (C) /23184/2023 ’10 ‘ ‘c ‘
89 |G C SWAIN [98723/2025[05.12.2025 |[WP(C)/576/2024 |10 | c |
90 [B.B.ROUT |98724/2025/05.12.2025 |[WP(C)/34793/2021 |10 | c |
91 |N K ROUT |98725/2025(05.12.2025 |WP(C)/34487/2025 |10 | c |
92 |B B ROUT |98726/2025(05.12.2025 |WP(C)/34793/2021 |10 | c |
93 |S K LENKA |98727/2025(05.12.2025 |[WP(C)/32214/2025 |10 | c |
94 |B.B.ROUT |98728/2025|05.12.2025 |WP(C)/34791/2021 |10 | c |
195 |M MOHANTY [98729/2025(05.12.2025 |WP(C)/17483/2021 |10 | c |
96 |M MOHANTY [98730/2025(05.12.2025 |WP(C)/17483/2021 |10 | c |
97 |B.B.ROUT |98731/2025|05.12.2025 |WP(C)/17965/2021 |10 | c |




98 |M MOHANTY [98732/2025(05.12.2025 |WP(C)/17483/2021 |10 | c |
99 |M MOHANTY [98733/2025(05.12.2025 |WP(C)/17483/2021 [10 | c |
100 M MOHANTY [98734/2025[05.12.2025 |[WP(C)/17484/2021 |10 | c |
101 [B.B.ROUT |98735/2025/05.12.2025 |WP(C)/17965/2021 |10 | c |
102 |M MOHANTY [98736/2025(05.12.2025 |[WP(C)/17484/2021 |10 | c |
103 |M MOHANTY [98737/2025(05.12.2025 |[WP(C)/17484/2021 |10 | c |
104 |M MOHANTY [98738/2025(05.12.2025 |[WP(C)/17791/2021 |10 | c |
105 M MOHANTY [98739/2025(05.12.2025 |[WP(C)/17957/2021 |10 | c |
106 M MOHANTY [98740/2025(05.12.2025 |[WP(C)/34792/2021 |10 | c |
107 |P K PATRA |98746/2025(05.12.2025 WP (C)/32966/2025 |7 | v
108 |S R OJHA |98747/2025(05.12.2025 |MACA/109/2016 |7 | v
109 |[S R OJHA |98748/2025(05.12.2025 |MACA/109/2016 |7 | u |
110 |H JENA 198749/202505.12.2025 |[WP(C)/976/2013 |10 | SR
111 |P K SAMAL [98750/2025/05.12.2025 |0JC/6721/1999 0 | .
112 |M BEHERA |98751/2025(05.12.2025 |WP(C)/8853/2005 (10 | .
113 M BEHERA  |98752/2025(05.12.2025 |WP(C)/8853/2005 |10 | .
114 [B SWAIN  [98753/2025(05.12.2025 |RSA/181/2023 0 | o
115 |SUDHANSU  |98754/2025(05.12.2025 |CRLA/642/2015 0 | o
116 |[SUDHANSU\ [98755/2025(05.12.2025 |CRLA/435/2016 0 | CE
117 |[SUDHANSU [98756/2025(05.12.2025 |CRLA/230/2015 0 | CE
118 |[SUDHANSU [98757/2025(05.12.2025 |CRLA/131/2008 0 | CE
119 |[SUDHANSU |98758/2025(05.12.2025 |JCRLA/8/2015 0 | CE
120 |[SUDHANSU [98759/2025(05.12.2025 |CRLA/45/2016 0 | CE
121 |[SUDHANSU [98760/2025(05.12.2025 |CRLA/267/2016 0 | CE
122 |[SUDHANSU [98761/2025(05.12.2025 |CRLA/280/2016 0 | CE
123 |[SUDHANSU [98763/2025(05.12.2025 |JCRLA/130/2005 |10 | CE
124 |[SUDHANSU |98764/2025(05.12.2025 |CRLA/80/2019 0 | R
125 [SUDHANSU |98765/2025(05.12.2025 |[WP(C)/10253/2014 [10 | S
126 |SUDHANSU |98766/2025(05.12.2025 |JCRLA/41/2011 10 | R
127 |R K NAYAK |98767/2025(05.12.2025 |WP(C)/29866/2022 |10 | R
128 |J P KAR  |98768/2025(05.12.2025 |CRLMC/4872/2025 |7 | v
129 N MALLICK [98769/2025|05.12.2025 |CRLMC/4599/2024 |7 | R
130 |J P KAR  |98770/2025(05.12.2025 |ABLAPL/5569/2025 |7 | v
‘131 RNy ‘98772/2025‘05.12.2025 WP (C) /32301/2025 ’7 ‘ ‘U ‘
132 K N SAHOO [98773/2025(05.12.2025 |CMP/254/2025 |7 | R
133 KK NNATH |98774/2025(05.12.2025 |WP(C)/31433/2025 |7 | R
134 iAiTANAIK 98775/2025(05.12.2025 WP (C) /34437/2025 |7 U

135 |P BEHERA  |98776/2025(05.12.2025 |RVWPET/149/2025 |7 | R

ASHOK
136 [KUMAR 98777/2025(05.12.2025  |CMP/1943/2025 7 U
SARANGI

1137 [ULLASH DAS |98778/2025|05.12.2025 |[WP(C)/2637/2025 |7 | o
138 [B. N. 198779/2025(05.12.2025  |[WP(C)/30212/2025 |7 | o




|SHADHANGI |

|

| |
139 [B. N. SAHU|98780/2025(05.12.2025 |WP(C)/34686/2025 |7 | v
1140 [ULLASH DAS|98781/2025(05.12.2025 |[WP(C)/3434/2025 |7 | v
141 [PK SWAIN [98782/2025(05.12.2025 |[WP(C)/34230/2025 |7 | v
142 [PK SWAIN [98783/2025(05.12.2025 [WP(C)/33527/2025 |7 | v
1143 |[SK MOHANTY [98784/2025(05.12.2025 |WP(C)/25005/2025 |7 | v
144 |[P. K. DASH|98788/2025(05.12.2025 |CMP/1926/2025 0 | c |
A. K.
145 [ feato,|98789/2025(05.12.2025  (CRLREV/990/2025 |10 C
DEBASHIS
146 | Co0s 98790/2025(05.12.2025 |[BLAPL/10462/2025 |10 C
| | | Total 11310

NIC




